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Beriew of AdmlnlstraU:ve Procedure 

-387. Shrlmati BeDalla Ray: Will 
the Minister of PlaDDllII' be pleased to 
ltate: 

(a) whether it is a fact that the 
fonner Deputy Chainnan of the Plan-
ing Commission, 8hri V. T. Krishna-
machari has been assigned the work 
of reviewing the administrativ£: pro-
cedures and practices so as to stream-
line these; 

(b) whether his report has been 
lubmitted to Government; and 

(c) if so, what action is being taken 
:m it? 

The Deputy Minister of Plallllilll' 
(Shri S. N. Mishra): (a) At the 
request made by the Planning Com-
mission in October 1960, Shri V. T. 
Krishnamachari agreed to assist the 
Commission in the study of two sets 
of problems bearing on the strengthen-
ing of the administration in the 
States. These problems relate to (i) 
administrative personnel at different 
levels in the States in connection with 
the implementation of the Third Plan, 
and Oi) issues arising in the field of 
district administration from the intro-
duction of democratic institutions at 
the district and block levels. 

(b) and (c). This is not a formal 
enquiry and no formal report as such 
is proposed to be brought out by Shri 
V. T. Krishnamachari for submission 
to the Government. These studies 
will assist the Planning Commission 
in considering the measures to raise 
administrative efficiency and improv-
ing Implementation in relation to the 
development plans. 

IadiaDa ID East AfrIca 

-.11. ( Shrl P. C. Borooah: 
\. Shri Yauv Narayaa .Jadhav: 

Will the PrIme MlDJster be pleased 
to state: 

(a) whether the attention of Gov-
ernment has been drawn to the recent 
letter of Mr. V. R. Boal, ~itor of 
-x'anganyika Herald' published from 

Dar-es-Salaam regarding the SituatiOD 
in which people of Indian origin were 
placed in the region; 

(b) whether the letter baa bee. 
examined in view of the actual condl-
tions prevailing there; and 

(c) what attitude has been taken 
by Government in that regard? 

The Depaty Miaister of E:l:teraal 
Affairs (.Shrimatl Lakshml MOOD): 
(a) to (c). In August last Mr. V. R. 
Boal, Editor of the 'Tanganyika 
Herald' published from Dar-es-Salaam, 
wrote to the Prime Minister about the 
future of Indians living in Tanganyika. 
A reply was sent to Mr. Boal tha-t the 
Government of India were, certainly, 
interested in safeguarding the legiti-
mate interests of Indians and, when-
ever occasion arises, will endeavour 
to do so. India has always been in 
favour of the freedom of the African 
people and, therefore, welcome the 
impending changes there. Indians 
should face the situation with courage 
and sympathise with the African 
movement for freedom. 

Modem Satgram Colliery 

_SIt r Shrl S. M. BaaerJee: 
• \. Shrlmatl Beaa Chakraftl"tty: 

Will the Minister of Labour and 
Employmeat be pleased to state: 

(a) whether all workers laid off 
from the Modern Satgram Colliery, 
Asansol in November 1960 have since 
been taken back to work; 

(b) if not, the number left out; 

(c) whether those cases have beeu 
referred to arbitration; and 

(d) whether the arbitrator' has 
given his award? 

The Deputy MlDlster of Laboar 
(Shrl Abld All): (a) to (d). No worker 
was laid-of'f, in November 1980, by the 
management of the COlliery. Some 
workers were, however, discharged I 
dismissed after disturbances in the 
colliery in October-November, 11160. 
The question of the\r re-instatement 




